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IN THE CENTRAL ADMINISTRATIVE TRIBUNALL:HYDERABAD B
AT HYDERABAD

OA.No,.558/99 Date of Orders 13-4-99
BETWEEN:

M, Shivakumar | «s sApplicant
AND

1. The General Manager,
Ordnance Factory Project,
Yeddumailaram,

2. The Dist.Employment Officer,

Dist.Employment Exchange,
Sangareddy, Medak District. » +« s+Respondents

Counsel for the Applicant -~ Mr.N.R.Devaraj,Advocate

Counsel for the Respondents - Mr,P.Phalguna Rao,Addl.CGSC

CORAM:

THE HON'BLE MR,JUSTICE D,H.NASIR 3 VICE-CHAIRMAN

THE HON'BLE MR.H,RAJENDRA PRASAD : MEMBER (ADMN.)

L

ORDER
(per Hon'ble Mr.,Justice D.H.Nasir,V.C.)

Heard.

It appears that the interview in question is
scheduled to be held on Thulsday i.e. 15-4-99, The
applicant had already submitted his application for the
post in question along with the other candidates. However,
the learned counsel Mr.Devaraj for applicant submita
that the department had sent interview call letters
but the applicant has not received the call letter
possibly because, 6 according to Mr.Devaraj, the applicant's

name is not sponsored by Employment Exchange,

According to the latest judgment of the

Supreme Court, even if a candidate is not sponsored by
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Employment Exchange and possesses requisite
qdaiification for the post can be allowed to

appear for interview.

Hence the OA is dlisposed of with a direction
tc the respondents to allow the applicant to appear
for interview for the post of 'Barber' to be held on
15-4-99, irrespective of the fact whether he is
sponsored by Employment Exchange or not, subject to
his possessing the requisite qualifications for the

post in qQuestion.

The OA is disposed of accordingly. No costs.
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e CE"M-—-
(H. RAJENDRA-PRASAD) (JUSTICE D.H.NASIR)

Member {(aAdmn,) vice-chairman

Dated: 13th April,1999
‘Order dictated in the open court (&hﬁ'
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TYPED BY THECKED BY -
COMPARZD BY ARPROYID BY

THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERAB AD BENCH : HYDZRABAD:

THE HOW'BLE MR.JUSTICE 0.H.NASIR -:
JICE - CHALRMAN

THE WON'BLE MR. H.RAJIZMDRA PRASAD :-
MEMBER (A)

THZ HON'SLE MR.R.RAMGARASAN :

¢ T - MEMBIR (A) .

THT HON'BEL MR.B.5.JAT PARAMESWAR
MEMBER (J)
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